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 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers/Members.

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  AGRICULTURE  AND  FARMERS  WELFARE  AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 PARLIAMENTARY  AFFAIRS  (SHRI  S.S.  AHLUWALIA):  On  behalf  of  Shri  Parshottam  Rupala,  I  beg  to  lay  on  the  Table:-

 (1)  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  Section  619A  of  the  Companies  Act,  1956a€”

 (i)  |  Review  by  the  Government  of  the  working  of  the  Bihar  State  Agro  Industires  Development  Corporation  Limited,  Patna,  for  the  year
 1989-1990  to  1991-1992.

 [  Placed  in  Library,  See  No.  LT  5347/16/16]

 (ii)  Annual  Report  of  the  Bihar  State  Agro  Industries  Development  Corporation  Limited,  Patna,  for  the  years  1989-1990  to  1991-1992,
 along  with  Audited  Accounts  and  comments  of  the  Comptroller  and  Auditor  General  thereon.

 [  Placed  in  Library,  See  No.  LT  5348/16/16]

 (2)  Three  statements  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 [  Placed  in  Library,  See  No.  LT  5349/16/16]

 Interruptions)

 HON.  SPEAKER:  Now,  ‘Zero  Hour’.

 (Interruptions)

 HON.  SPEAKER:  Hon.  Members,  I  will  allow  you.  First,  you  go  back  to  your  seats.  I  am  allowing  all  of  you  in  the  'Zero  Hour'.  You  can  say  whatever
 you  want  to.  But  please  go  back  to  your  seats  first.

 Interruptions)

 HON.  SPEAKER:  Yes,  the  Minister  of  Parliamentary  Affairs,  Shri  Ananthkumarji.

 Interruptions)

 THE  MINISTER  OF  CHEMICALS  AND  FERTILIZERS  AND  MINISTER  OF  PARLIAMENTARY  AFFAIRS  (SHRI  ANANTHKUMAR):  Madam  Speaker,
 through  you,  I  want  to  make  an  appeal  to  all  these  hon.  Members.  They  should  go  back  to  their  seats.

 मैं  सबसे  निवेदन  करूँगा  कि  भारत  सरकार  चर्चा  करनें  के  लिए  तैयार  हैं।  हर  पहलू  पर  हम  चर्चा  करने  के  लिए  dur  हैं,  क्योंकि  मैं  नहीं  समझता  कि  हमरे  विपक्ष  के  लोग  काले  धन  के  पक्ष  में  हैं,
 हमारे  विपक्ष  के  लोग  आतंकवाद  के  पक्ष  में  हैं,  जाली  जोट  के  पक्ष  में  हैं|  पूरे  देश  की  जनता  मोदी  सरकार  की  इस  पहल  के  साथ  हैं,  मोदी  सरकार  के  साथ  हैं।  (व्यवधान) हाउस  का  और  बाहर  का
 सेल्स  काले  धन  को  मिटाने  के  बठे  में  हैं,  इसके  खिलाफ  wzaAd  करने  के  ज्  में  है।  (व्यवधान)  अध्यक्ष  जी,  मुझे  लगता  हैं  कि  प्र्  काल  मैम्बर्स  का  राइट  होता  हैं।  ज़ीरो  आवर  मैम्बर्स  का  राइट
 होता  है  प्र्  काल  और  ज़ीरो  आवर  आपका  राइट  हैं।  इसको  आप  चलाइए।|  (व्यवधान)  हम  चर्चा  करने  के  लिए  dar  हैं,  अभी  से  चर्चा  करने  के  लिए  dar  हैं।  ...।  व्यवधान)  आप  जब  हुक्म  करेंगे,
 तब  से  चर्चा  करने  के  लिए  तैयार  हैं|  ...  व्यवधान)  पूरी  चर्चा  करने  के  लिए  हम  तैयार  हैं|  (व्यवधान 3

 माननीय अध्यक्ष  :  खड़गे  जी,  आप  बोलिये,


